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CENTRAT. ADMTNTSTRATTVF TRTBIJNAI.

PRTNCTPAT. BENCH, NEW DET.HT .

OA-245/20n4

New Delhi this the da.y of June, 2004.

Ffon'ble Sh. Rhanker Raju. Member(J)
Hon'ble Sh. S.A. Singh, Merober(A)

Shri P.D. Sharma,
S/o Shri Pritam Singh Sharma,
Pre.sentlv working as Mechanio,
in the office of Chief Hortioui-
turist, Aroheo 1ogi oal Survey of > , • 4.
Tnd 1a-j Agra(UP). • - • *

(through Sh. S.K. Crupta, proxy for Sh. B.S. Gupta,
Advooate)

Versus

1. Union of Tndia through
Secretary,

Ministry of Ciilture,
Shastri Bhawan,
New De1h i.

2. Director General,
Aroheo 1og ica,1 Survey of Tndia.,
10, Janpath,
New De1h i.

3. Director (Administration),
Aroheo1ogical Survey of Tndia,
10, Janpath, Resnondents
New De1h1.

(through Sh. K.R. Sachdeva, Advocate)

ORDER (ORAI.)

Hon'ble Sh. Shanker Raju, Member(J)

/vv/

As part of the grievance has been redressed
by the respondents, learned proxy eo.msel of the
applieant seeks permission to withdraw the O.A.
Aooorflingly, O.A. is di.smissed as withdrawn.

f

(Shanker Raju)
(S . Singh) Member(J)

Member (A)


